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1. W.P.(C) 11216/2018 

YOGENDER KUMAR .....Petitioner 

Through: P.P Malhotra, Dr. Shailendra sharma, Awijit 

versus 

GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI & ORS .....Respondents 

Through: Rishikesh kumar, Sheenu Priya, Atik Gill, Sudhir kumar shukla, sudhir,

Manika Tripathy, Barun dey, Vansh Kalra
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